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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 11.07.2024 (THURSDAY) 

CHENNAI BENCH (HYBRID MODE) 

10:30 AM 

 Click here to join VC 

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), 

   Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp App (AT) (CH) 
(Ins) No. 240/2024  

For Exemption 

IA No. 636, 637 & 

638/2024 

For Stay 
IA No. 639/2024 

 

Mr. Kamma 
Srinivasa Rao,  

Trichy-Thanjavur 

Expressways Ltd.  

Vs 

Raghu Babu 
Gunturu, RP, Trichy-

Thanjavur 

Expressways Ltd.  

& Anr. 

Mr. HK Chaturvedi  

2.  Comp App (AT) (CH) 

(Ins) No. 178/2024  

To dispense with  
IA No. 486/2024  

For Stay  

IA No. 487/2024 

Mr. Ravi Kiran Saladi 

Konda & Anr.  

Vs 
Mr Sanjay Gupta, 

Liquidator-Lanco 

Babandh Power Ltd. 

Mr. P Ulaganathan  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

3.  TA No. 73/2021 

(CA (AT) No. 

146/2020) 

Ammana Bio Pharma 

Ltd & 7 Ors  

Vs  

B. R. Jayaram & Anr. 

Mr. SP Chokalingam Mr. Y Suryanarayana 

R1  

Mr. Subesh K. Sahoo 

R2 

4.  TA (AT) No.28/2022  

(CA (AT) No. 
44/2019) 

Mr. Tumkur Vajram 

Shetty Jayawanth & 
Anr.  

Vs  

M/s Agile Labs Pvt 

Ltd & 15 Ors. 

Mr. M.Pretham Mr. Abhishek 

Kumar- R1, R2, R14  
Mr. Vikram Hegde- 

R7, R8,R9 and R13 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

5.  Comp App (AT) (CH) 
(Ins) No.198/2022  

For Exemption  

IA No. 447 & 

449/2022  

For Additional Docs. 

IA No. 448/2022 
 

Cooperative 
Rabobank U.A  

Vs  

Coffee Day Global 

Limited 

Mr. Dwarakesh 
Prabhakaran 

Mr. A. Murali  
Mr. Anant Merathia 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  Comp App (AT) (CH) 
(Ins) No. 367/2022  

IA No. 855 & 

856/2022 

 

Indra Marshal Power 
Pvt. Ltd  

Vs  

Akshaya Irrigation 

Products Pvt. Ltd. 

 

Mr. ML Lahoty Mr. M Velmurugan 

7.  Comp App (AT) (CH) 
(Ins) No. 301/2023  

For Stay  

IA No. 921/2023 

Nacre Gardens 
Hyderabad Limited 

Vs  

Telengana State 

Industrial 

Infrastructure 

Corporation Ltd. 
 

Mr. Siddharth Batra  

8.  Comp App (AT) (CH) 

(Ins) No. 94/2024 

INTUC Union. Shree 

Ambika Sugars Ltd. 

& Anr. Vs  

Mr Anurag Goel & 

Anr. 
 

Mr.Ulaganathan Mr. Anant Merathia- 

R1 

Mr. Avinash 

Krishnan Ravi- R2  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

9.  Comp App (AT) (CH) 

No. 39/2021 

For Stay  

IA No. 537/2021  
For Exemption 

IA No. 538/2021  

For Intervention  

IA No. 899/2022 

 

Union of India  

Vs  

Megacity Bangalore 

Developers and 
Builders Ltd. & Anr.  

 

WITH 

Mr. Avinash 

Krishnan Ravi 

Mr. Prahalad K Bhat- 

R2  

Mr. Joseph Pookkat  

Mr. T Ravichandran 
(For Intervention) 

10.  Comp App (AT) (CH) 

No. 40/2021 
For Exemption  

IA No. 540/2021  

For Stay  

IA No. 539/2021 

Union of India  

Vs  
Megacity Bangalore 

Developers and 

Builders Ltd. & Anr.  

 

WITH 
 

Mr. Avinash 

Krishnan Ravi 

Mr. Prahalad K Bhat- 

R2 

11.  Comp App (AT) (CH) 

No. 41/2021 

For Exemption 

IA No. 542/2021  

For Stay  

IA No. 541/2021 
 

Union of India  

Vs  

Megacity Bangalore 

Developers and 

Builders Ltd. & Anr. 

 

Mr. Avinash 

Krishnan Ravi 

Mr. Prahalad K Bhat- 

R2 

12.  Comp App (AT) (CH) 

(Ins) No.157/2021  

For Stay  

IA No. 317/2021  

To Dispense With  
IA No. 318/2021  

For Urgent Hearing 

IA No. 566/2021 

 

 

R. Arumugasamy  

Vs  

Ashok Velamur 

Sheshadri, RP of RA 

Samy Trading Pvt. 
Ltd. & Anr.  

 

WITH 

Mr. B Natarajan Mr. Vipin Warrier – 

R1  

Mr. ML Ganesh-R2 
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13.  Comp App (AT) (CH) 
(Ins) No. 158/2021  

For Stay  

IA No 319/2021  

To Dispense with  

IA No. 320/2021  
For Urgent Hearing  

IA No. 565/2021 

 

R. Arumugaswamy 
Vs  

Ashok Velamur 

Sheshadri, RP of RA 

Samy Trading Pvt. 

Ltd. & Anr. 

Mr. B Natarajan Mr. Vipin Warrier – 
R1  

Mr. ML Ganesh-R2 

14.  Comp App (AT) (CH) 

(Ins) No. 182/2021  

Leave to file  

IA No. 369/2021  
For Exemption  

IA No. 367/2021  

For Stay  

IA No. 368/2021  

To Adv. Hg.  
IA No. 512/2023 

Prakash 

Balasundaram & 9 

Ors  

Vs  
Shivadutt Bananje, 

RP, M/s. Fortuna 

Urbanscape & 2 Ors  

 

WITH 

Ms. Aishwarya Sinha Mr. Anant Merathia- 

R1  

Mr. Naman Jhabakh- 

R3 

15.  Comp App (AT) (CH) 

(Ins) No.183/2021 

Leave to file  

IA No. 370/2021  

For Exemption  

IA No. 371/2021  
For Stay  

IA No.372/2021  

To Adv. Hg.  

IA No. 513/2023 

Prakash 

Balasundaram & 9 

Ors.  

Vs  

Shivdutt Bananje, 

RP, M/s. Fortuna 
Urbanscape & 37 

Ors. 

Ms. Aishwarya Sinha Mr. Anant Merathia- 

R1 

16.  Comp App (AT) (CH) 

No. 42/2022 
For Stay  

IA No. 531/2022 

The Assistant 

Commissioner of GST 
and Central Excise  

Vs  

Mr. Ramakrishnan 

Sadasivan, 

Liquidator of Thiru 

Agooran Sugars Ltd.  
WITH 

Mr. Raj Kumar 

Jhabakh 

Mr. B Dhanaraj 

17.  Comp App (AT) (CH) 

No.44/2022 

For Stay  

IA No. 539/2022 

The Assistant 

Commissioner of GST 

and Central Excise  

Vs 

Mr. Ramakrishnan 
Sadasivan, 

Liquidator of Thiru 

Agooran Sugars Ltd. 

Mr. Raj Kumar 

Jhabakh 

Mr. B Dhanaraj 

18.  Comp App (AT) (CH) 

No. 90/2022 

For Stay  

IA No. 778/2022 

Vaikundarajan 

Subramanian & Anr.  

Vs  

Jagatheesan 
Muthurajan & 9 Ors  

 

WITH 

Mr. Ramaswamy 

Meyappan 

Ms. Anisha 

Chandrakumar-R1, 

R3  

Mr. Rohan 
Rajasekaran - R2  

Mr. Raj Kumar 

Jhabakh- R4, R5  

Ms. Johnsy Greta- 

R7  
M/s Kingsly Solomon 

J- R8  

Ms. K. Subbu Ranga 

Bharathi-R9  

Ms. S Elambharathi- 

R10 
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19.  Comp App (AT) (CH) 
No. 91/2022 

For Urgent Hearing 

IA No. 785/2022  

For Stay  

IA No. 786/2022 

Vaikundarajan Suba 
Saranya 

Vs  

Jagatheesan 

Muthurajan & 10 

Ors 
 

WITH 

Ms. K. Subbu Ranga 
Bharathi 

Ms. Anisha 
Chandrakumar-R1, 

R3  

Mr. Rohan 

Rajasekaran - R2 

Mr. Raj Kumar 
Jhabakh- R4, R5  

Ms. Johnsy Greta- 

R7  

M/s Kingsly Solomon 

J- R9  

Ms. S Elambharathi-
R11 

 

20.  Comp App (AT) (CH) 

No.92/2022 

For Urgent Hearing 

IA No. 788/2022  
To dispense with  

IA No. 789/2022  

For Stay  

IA No. 787/2022 

S Vaikundarajan  

Vs  

Jagatheesan 

Muthurajan & 10 
Ors  

 

WITH 

Ms.Johnsy Greeta Ms. Anisha -

Chandrakumar-R1, 

R3  

Mr. Rohan 
Rajasekaran - R2  

Mr. Raj Kumar 

Jhabakh- R4, R5 

M/s Kingsly Solomon 

J- R8  

Ms. K. Subbu Ranga 
Bharathi-R10  

Ms. S Elambharathi-

R11 

 

21.  Comp App (AT) (CH) 

No.93/2022 
For Stay  

IA No. 790/2022  

For Urgent Hearing 

IA No. 791/2022 

Vaikundarajan 

Velmurugan  
Vs  

Jagatheesan 

Muthurajan & 10 

Ors  

 

WITH 

Mr.J. Kingsly 

Solomon 

Ms. Anisha 

Chandrakumar-R1, 
R3  

Mr. Rohan 

Rajasekaran - R2  

Mr. Raj Kumar 

Jhabakh- R4, R5  

Ms. Johnsy Greta-R7  
Ms. K. Subbu Ranga 

Bharathi-R10  

Ms. S Elambharathi-

R11 

22.  Comp App (AT) (CH) 

No. 94/2022 
For Stay  

IA No. 792 & 

794/2022  

For Urgent Hearing 

IA No. 793/2022  

For Interim Relief  
IA No. 795/2022 

Sumana Balasamy 

Kamaraj  
Vs  

Jegatheesan 

Muthurajan & 10 

Ors. 

Ms. S. Elambharathi Ms. Anisha 

Chandrakumar-R1, 
R3  

Mr. N.V. Prakash &  

Mr. Rohan 

Rajasekaran - R2  

Mr. Raj Kumar 

Jhabakh- R4, R5  
Ms. Johnsy Greta- 

R7  

M/s Kingsly Solomon 

J- R9  

Ms. K. Subbu Ranga 
Bharathi- R11 

23.  Comp. App (AT) (CH) 

(Ins) No.178/2022 

For Stay  

IA No. 403/2022 

IVRCL Ltd  

Rep by its Liquidator, 

Mr. Sutanu Sinha  

Vs  

Hindustan Copper 

Ltd 
 

Mr. K Ravindranath  Mr. Antony R. Julian 
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24.  Comp App (AT) (CH) 
(Ins) No. 196/2022  

For Condone Delay 

IA No. 446/2022  

For Exemption  

IA No. 445/2022 
 

Rajendra Prasad Tak  
Vs  

Girdhari Lal Sharma 

& 2 Ors  

 

WITH 

Mr. Kinshuk 
Chatterjee 

Mr. Mohamed 
Hussain- R1  

Mr. ML Ganesh-R2 

25.  Comp App (AT) (CH) 

(Ins) No.222/2022  

For Exemption  

IA No. 477/2022 

 

Rajendra Prasad Tak  

Vs  

Girdhari Lal Sharma 

& 2 Ors 

Mr. Kinshuk 

Chatterjee 

Mr. Mohamed 

Hussain- R1  

Mr. ML Ganesh R2 

26.  Comp App (AT) (CH) 

(Ins) No. 251/2022  
For Exemption  

IA No 528/2022 

 

Eera Investments  

Vs  
M/s MR Pro Tech Pvt 

Ltd 

Mr. Avinash 

Krishnan Ravi 

 

27.  Comp App (AT) (CH) 

(Ins) No.309/2022  

For Stay  
IA No 708/2022 

Prakasan V & 10 Ors  

Vs  

Shri. Ravindra 
Chaturvedi, 

Liquidator of Excel 

Glasses Ltd. 

 

Mr. Shivshankar R 

Panicker 

Mr. Varun 

Venkatesan 

28.  Comp App (AT) (CH) 

(Ins) No. 23/2023  

For Condone Delay 
IA No. 78/2023 

Srikanth 

Dwaraknath 

Liquidator, Surana 
Power Ltd.   

Vs  

Dineshchand Surana 

& 14 Ors 

Mr. R Vidhya 

Shankar 

Ms. Ramya 

Subramaniam- R1  

Mr. D Manimaran-R3 
Ms. Menaka- R4 

Ms. G Savitha- R6  

Mr. VV Sivakumar-

R8 Mr. B Shruthan-

R10 R12 
 

29.  Comp App (AT) (CH) 

(Ins) No. 178/2023  

Urgent Hearing 

IA No. 576/2023  

For Stay  

IA No. 577/2023 

Y Shivaram Prasad 

Vs  

S. Dhanapal, 

Liquidator of M/s 

Servalakshmi Paper 

Limited & 4 Ors  
 

WITH 

M/s Ramani and 

Shankar  

Mr. Pranav V 

Shankar 

Mr. AM Ilango- R1  

Mr. B Dhanaraj-R2 

Ms. Abitha Banu-R5 

30.  Comp App (AT) (CH) 

(Ins) No. 180/2023  

For Stay  

IA No. 579/2023 

Indian Overseas 

Bank  

Vs  

Mr. S. Dhanapal 
Liquidator of M/s 

Servalakshmi Paper 

Ltd. & Anr.  

 

WITH 

Mr. ML Ganesh Mr. AM Ilango- R1  

Mr. B Dhanaraj-R2 

31.  Comp App (AT) (CH) 

(Ins) No. 186/2023  
For Exemption  

IA No. 598 & 

599/2023  

For Stay  

IA No. 597/2023 
Additional docs.  

IA No. 673/2023 

 

VMS Industries 

Limited  
Vs  

Mr. S Dhanapal, 

Liquidator of M/s 

Servalakshmi Paper 

Ltd. & 3 Ors 

Mr. Nakul Mohta Mr. AM Ilango -R1  

Mr. B Dhanaraj-R4 
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32.  Comp App (AT) (CH) 
(Ins) No. 271/2023  

For Stay  

IA No. 840/2023 

South Eastern 
Coalfields Limited  

Vs  

Saurabh Kumar 

Tikmani, RP of Lanco 

Amarkantak Power 
Ltd. 

 

Mr. B Dinesh Mr. Ramakant Rai 

 

Copy to: 

By the order of Hon’ble Member (Judicial) 

 Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 
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